Annexure-1
Name of the corporate debtor : Sunshine Housing & Infrastructure Private Limited Date of commencement of Liquidation : 2nd June 2025 List of stakeholders as on 11 April 2026
- List of secured financial creditors
{Amount in )
Details of claim received Details of claim admitted
Amount . . .
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inte

1[Prithvi Sthapti LLP 30-Jun-25 2,188,900,000.00 2,188,900,000.00

0.00% - = -

2,188,900,000.00 2,188,900,000 - 0.00%




